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There shall be Special Hench a! NL‘LT Chennai on 11.4.1019 It 12.4 2019 m nnendmantis listed berm: Shn BS V Pmkasl) Kumar, Member (Judicm) and Shn S. Vijawmghm an.Mamba-r (’J echmcal) The Spcclai Bench shall compme of:
52 Bench at NCLT Chums]

1 Shr1(‘h.\lahd Slmriel'lzmq. Member (Judicial)2. sh: s. V1jn)araghavan, Membmrechnican
Shn Ch. Mohd. Shanef [am]. Member (Judicial) shall lirsi mks up [he maflen' 01 theSpecial Bench and lhen nuend |hc maners el'thcn own Sing]: Bench.
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